Title : Presentation of the statement showing the Demands for Excess Grants n respect of the Budget (General) for 2003-04.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): | beg to present a statement (Hindi and English versions) showing the
Demands for Excess Grants in respect of the Budget (General) for 2003-04.

.(Interruptions)

14.18 hrs.
(At this stage, Shri Shailendra Kumar, Shri Ramkripal Yadav and some other hon. Members came and stood near the Table.)
MR. CHAIRMAN: Hon. Members, please go back to your seats.

...(Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) &€, *
MR. CHAIRMAN: Hon. Members, | will listen to you, but first please go back to your seats.
...(Interruptions)

MR. CHAIRMAN: The House stands adjourned to meet again at 1515 hours.

14.19 hrs.

The Lok Sabha then adjourned till fifteen minutes past Fifteen of the Clock.

* Not Recorded.



15.15 hrs.
The Lok Sabha re-assembled at fifteen minutes past Fifteen of the Clock.

(Shri Balasaheb Vikhe Patil in the Chair)

15.15 A% hrs.

Re: Report of Justice U.C. Banerjee Committee on Godhra Incidenta€Contd.

...(Interruptions)
MR. CHAIRMAN: Please take your seats.
...(Interruptions)
MR. CHAIRMAN: Kindly take your seats. Please speak one-by-one.
...(Interruptions)
MR. CHAIRMAN: You cannot show the paper.
...(Interruptions)
15.16 hrs.
(At this stage, Dr. Shafiqur Rahman Barqg and some other hon. Members came
and stood near the Table.)

MR. CHAIRMAN: Kindly go back to your seats. | am on my legs. Please sit down.
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15.17 hrs.
(At this stage, Dr. Shafiqur Rahman Barq and some other hon. Members
went back to their seats.)

MR. CHAIRMAN: Let us hear the Parliamentary Affairs Minister. The Minister is going to intervene.
...(Interruptions)

MR. CHAIRMAN: Please, keep quiet.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRIPRIYA RANJAN
DASMUNSI): Sir, through you, | would request all the Members who have expressed their concern over the Report, to allow the normal
business of the House to be conducted today. They have every right to take it up tomorrow. | will consult the Railway Minister. He can
make his observations in this regard only tomorrow....(Interruptions)



SHRIBASU DEB ACHARIA (BANKURA): No, Sir....(Interruptions)

15.18 hrs.
(At this stage, Dr. Shafiqur Rahman Barg and some other hon. Members came

and stood near the Table.)

MR. CHAIRMAN: This is not the way to behave.
...(Interruptions)

SHRI BASU DEB ACHARIA : The Prime Minister should make a statement as to what action the Government will take on the
recommendations of Justice Banerjiee Commission's Report....(Inferruptions)

MR. CHAIRMAN: Nothing will go on record.
(Interruptions) &€, *

MR. CHAIRMAN: This is not the way. We cannot record it.

...(Interruptions)
MR. CHAIRMAN: You can make your points from your seats.

...(Interruptions)
15.19 hrs.

(At this stage, Dr. Shafiqur Rahman Barq and some other hon. Members

went back to their seats.)

* Not Recorded.
SHRIBASU DEB ACHARIA : Sir, we want that action should be taken against the guilty of the crime....(Interruptions)

MR. CHAIRMAN: Please do not show the paper. Kindly sit down.
...(Interruptions)

MR. CHAIRMAN : The Minister wants to make a submission.

15.20 hrs.

(At this stage, Shri Shailendra Kumar and some other hon. Members

came and sat on the floor near the Table)

MR. CHAIRMAN: Noting will go on record.

(Interruptions) &€}*

MR. CHAIRMAN: Let him make a submission. Kindly keep quiet and allow the Minister to make a statement.



...(Interruptions)
MR. CHAIRMAN: Please go back to your seats.

...(Interruptions)
MR. CHAIRMAN: Please do not show the papers. It is against the rules.

...(Interruptions)
MR. CHAIRMAN: Noting will go on record.

(Interruptions) 4€}*

15.23 hrs.

(At this stage, Shri Ram Kripal Yadav and some other hon. Members

came and stood near the Table)

MR. CHAIRMAN: Please go back to your seats.
...(Interruptions)
MR. CHAIRMAN: Noting will go on record.

(Interruptions) &€, *

* Not Recorded.
MR. CHAIRMAN: Please go back to your seats.

...(Interruptions)
MR. CHAIRMAN: Please go back to your seat and then speak.

...(Interruptions)

MR. CHAIRMAN : The House stands adjourned to meet at 11 a.m. on Tuesday, 7t March, 2006.

15.25 hrs.

The Lok Sabha then adjourned till Eleven of the Clock

on Tuesday, March 07, 2006/Phalguna 16, 1927 (Saka).
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